53 Written Answers [26 FEB. 1986 ] to Questions 54

(1) to finalise a list of critical indicators of]
child survival and development which could
be implemented in a phased manner; and

(ii) to prepare a work plan specifying tbe
scope and details of the activities in different
stages with targeted outputs, participating
agents (institutions and persons responsible),
time frame for implementation, mid-course
review and conclusion of each state and budget
requirements.

The Government has accepted the re-
commendation .
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Linking Madurai and Trivandrum through
National Highway

265. SHRI M.M. JACOB: Will the
Minister of TRANSPORT be pleased  '»
state;

(a) whether Government have received
any representation ' from the Government
of Kerala for the construction of a Natio
nal Highway connecting M'adurai (Tamil)
Nadu) and Trivandrum via Moovattupuzha
in Kerala;

(b) if so, by when this highway is likeiy to
be constructed;

(c) if the answer to part (a) above bin
negative, whether Government propos* to link
Madurai to Trivandrum and if so in what
manner; and

(d) what steps are being taken in thi*
regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS
PORT (SHRI RAJESH PILOT)
(a) to (d) Since the be
ginning of the 6th Five Year Plan, the
Kerala Government have been forward
ing proposals for declaring certain State
Roads as National Highways which /nter-
alia included the Madurai-Muvattupuzha-
Kottayam-Trivandrum Road. But owing
to financial stringency, it has not been pos
sible to accede to this request. How
ever, loan assistance to the tune of Rs. 173
lakhy was provided in the 6th Plan for
undertaking essential improvement works
to the road in question. Tn the Seventh
Five Year Plan also, there is no scope foi
inclusion of this road in the National High
ways system or to render further assistance
under the Central Sector Road Programme
on account of inadequate allocations ear
marked for the purpose.



